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SHRI B. P. MAURYA : I introducet
the Bill,
13.74 hrs.

STATEMENT RE. BRAITHWAITE
AND COMPANY (INDIA) LIMITED
(ACQUISITION AND TRANSFER OF
UNDERTAKINGS) ORDINANCE, 1976.

SHRI B.P. MAURYA : 1 beg to lay

‘ on the Table'an explanatory ststement
(Hindi and English versions) giving reasor's
for immz=diate legislaton by the Braith-
waite and Company (India) Limited
(Acquisition and Transfer of Undcrtak-
ings) Ocdinance, 1976. [Placed in library
See No. LT-11160/76).

13.08 hrs ;

SUPPLEMENTARY DEMANDS
FOR GRANTS (GENERAL),
1976-77—Contd.

MR. SPEAKER : The House will
now take up the further discussion and
voting on the Supplemntary Demands
for Grants in respect of the Budget(Goneral)
for 1976-77. The time allotted is 3 hours,
time taken—1 hour § minutes and the ba-
lance is 1 hour §§ minutes.

Shri Rim:ahai Pandey to continue his
specch.
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SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): While support-
ing the Supplementary Demands for Grants
1 have only to impress on you that the
country is going from strength to strength
every year. Only five days ago, we cele-
brated our Independence Day, and
naturally there is a rethinking as to how
much we have achieved during the -last 27

"!
years. k& -
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1 have to bring to yournotice one fact.
Agricatture and 1rrigaton is the lifeline of
India’s progress. It is a matter of grest
satisfaction today for 60~crore Indians that
we have probably crossed those hurdles
which brought us in confrontaton with
difficult situations two or three yearS ago.
Today we have probably s stock of 17
mullion tonnes of foodgrains in our
country. I do not know whether 1t 15 s
buffer stock, but it 15 a matter of great
satisfactuon that with thus reserve stock we
<an c¢ross any flood or drought situgtion

A glance through the Report of the
Munstry of Agriculture and Irrgation will
show that weather condinons ‘during
January-February 1976 have proved to be
beneficral and in case weather condinons
during the remaiming part of the season
reman favowrable, prodwtion of rabi
Crops may also regsister a substantialincre-
ase over the previous year® It 1s true
that India being an agricultural country
has to depend on the monsoon and there
will be vagaries of nature There will be
ficods or drought 1n  some part or other
of the country every vear It may be as
1n Kerala Where we have drought in some
parts and floods 1n some other parts
Bat the overall situation of agriculture and
food 1n the country 1S very good Thatss
& matter of great satisfaction to the people

In this connecuon, I must say some-
thing very perunent to my State, Orissa
Orissa 15 an agricultural State, gnd as
Gandhiyi said, the poorestof all the States
m Indi. It has so many projects
to be taken up I comefrom North
Orissa Where there 1s the Subarnarekha
projpect Whuch has been passing through
almost every Mimisery during the last ten
years. Now probably 1t 1s pending with
the Plamning Commmssion. Babup  win
agree—~perhaps he hss seen the file—st 1s
an inter-State  project to be finalrsed
between Bthar, West Bengal and Orissa.
Although the Chief Mimtistersof Orissa and
Bihar bave agreed to the neoterr, the

avapes %, 1y
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signature of the Chief Minjster of
West ‘Bengat is yet o come I have no
doubr that through Babuli’s intervention
and good offices, the signature of the Clusf
Mamster of West Bengal will be obtgined.
If that 1s done and the project 15 taken up,
this mulu-purpose projectis goingto bring
prosperity not only to 10 lakh people in
Orissa but to a large number of people
in Bihgrin the upstream of Subranarekhs
who are suffering due to floods 1t will also
bring prosperity to alarge section of people
in the Midnapur district of West
Bengal who have suffered during the last
50 years and have come to call Subar-
narekha as a river of sorrow

The emergency has brought a lot of
good to the country, because for the first
time probably everything has been electr:-
fied, everything 1s in gear and every
mdividual, right from top to bottom. 18
trying to devote his energy 1n a spirit of
dedication to the service of the country
so that the country may prcgress

We allknow that the rural people depend
on banks Here I want to sa) Some.
thing about the functioning of banks,
When banks were nauonalised, 1t was
probably considered by the peopleof India
as the ‘magna carta’of the peopleof India.

The people of India thought that after
nationghsation of the banks prosperity
would come round the corner; the major
components of our Prime Mnister’s
twenty pomt economic Programme sre for
I ameliorating the economic condions of
the vulnerable sechons of society The
different items of the programme should
be ensbled to move forward wath
the flow of credit from branks as an
engine of economic growth so that smalt
investments can be made selfreliant and
producuve. But the managers in scme of
the banks are not dedicated to 2he
spirit of serving the people, nor gve they
atuted @ the spirit of emerginey; they
have not 1nhsled the spirle &
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tion and because of those reasons, it has
become a failure because the common
people, gereral people arc not feeling that
the banks are for them and are not for
Birlas, Dalmias, Jains and Goenkas and
other people from the upper strata. Wthen
a common man goes to the bark ke is
frowned upon. When barks were 1n the
private sector, Service was casily avail-
able. Bureaucrats now feel that they are
highbrows and chief patrors and they are
controlling the barks. I have written
numberless letters to the Deputy Minister
about this and 1 have also asked that a
bank manager be transferrec. I fecl that
a maclinery has to be evolved and some
action should be initiated so that the ba: k
managers should feel during the emergency
that they are equal to people wio come to
them for relief, for money ; other-
wise the poor peasants will not benefit.
I have been elected chairman of the co-
ordination committee of the northern zone
for the State Bank of India. There is
victimisation in the State Bark of India.
‘There are persons like Mr. Goel, Mr.
Rangachary and others. 1 do not know
them. There are employees, workers
working till 9 p.m. in the night and they
do not get any overtime; it is not even
allowed to enter itin the register that they
are working for so many hours extra. I
asked Mr. Balasubramaniam, additional
secr-tary to get in touch with Mr. Goel,
so that he could talk to me about this;
Mr. Goeldid not care to talk to me and ke
tells the workers: wiy should I talk to a
Member of Parliament? Thisis his atti-
tude t© Workers. Those workers and the
employees who work in the banks are the
backbone of nationalisation and they are to
deliver the gcods, not the managers or
‘Gr.dscrRarg charis. The Hon. Mi i ter
should try to find out the grievance of the
employees; he should know whether they
feel oppiressed and whether they bave any
<complaints or submissions to make to tle
government. Some machinery should be
found ocut to do that; they should not
merely depend upon the report of the
branch »r divisional manager or other
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p°rsons atthctop level. As atrade tinion-
ist I know that the poor people, the pea-
sants and the workers cor.stitute the back-
bone of our society and they are behind
the Prime Minister’s 20 point economic
programme, they are behind the Corgres
Party and not the police nor the bureau-
crats nor officers who are there only to

take a lion’s share of the good that ccmes
out.

During the emergency, we have tried
to find out the condition of the workers in
the industries. As a trade unionist, I feel
that the workers have lost their bonus.
T'ey do not mind; they feel that they have
to contribute to the success of the plannirg
and that they as workers can contribute
somet i-g financially and also physically
by t’ eir labour; they have stated support-
ing t""c plan ‘of the Prime Minister, unlike
so?nc e gineers or top brass of the manag-
crial class. Thereis a grievance every-
where, in all the steel plants in the indus-
trial installations and everywhere. The
workers have no access to government,
Tte managerial class has been empowered
with so much power in emergency that if
in their opirion there is any type of
insubordination by any worker, ke wil] mee
with summary dismissal from the job. In
the Southeastern Railway, I krow that on

flimsy groundstwenty ticket collectors had

been removed. I come from the steel

plants area and I am connected with steef
plants urions; the managers in the steel
plants are having such repressive measurcs
that it is difficult for the wokers to feel that
they are part of the installation. They
are giving premature retirement to officers
who are honest and who have the maximum
amount c f integrity and are trying to keep
only those officers who indulge in buttering
and flattering and euologising: you are the
person who is responsible for the progress
of this steel plant. This is the situation in
Rourkela: this is the situation in Durga-
purand everyWhere, R0t

If I send a letter to the minister making
some complaint, thereply comes from that
very manager against whom I have com-
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plasined. You can imagine what would be
the contents of such areply. Mr. Mukher-
jee is a very dynamic minister and a close
friend of mine. He has given a new turn
to the entire banking and revenue system.
He must look into these things.
In my constituency, there is
a small place called Soro. The manager
there has become very unpopular. He
openly criticises the Prime Minister and the
20 point programme. Waen people come
for loan, he behaves in a very rude way.
Courtesy costs nothing, says an English
proverb but he thinks he is a monarch
in that little area. When I complained to
the minister, I received a reply saying, “So
and so has not paid his dues to the bank.
You, as a’Mcmber of Parliament, may
please use your good offices in the matter
so that the money may be paid back to
the bank.” As a Mzmber of Parliament,
it is my duty to use my good offices, bu

it was not my duty**

Mr. SPEAKER : [ think a very unus-
ual situation is there in the House. You
arc levelling charges against persons who
arc not here to defend themselves. You
are not following the procedure pre-
scribed. You are naming the persons and
saying that they indulged in bribery, cor”
ruption, ctc. If you have to make accusa-
tionsof a serious nature, you should inform
me and take my permission. So, wWhatever
you said about individual names and
charges will not form part of the proceed-
ings.

SHRI SHYAM SUNDER MOHAPA-
TRA : I am sorry; I will not give the
names of the officers. I will only mention
the bank. As I seid, the manager of the
State Bank, Balasore has written me a letter
asking me to extend my good offices to
reslise the money, Those officers who
Were responsible for giving money to such
people should be taken to task and their

. **Nox recorded,
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explanation should be called for. Why
should a poor M.P. be asked after three
years to use his good offices for realising
the money ?

On the 8th August, an editorial ap peared
in a very well known daily of Orissa,
Samaj about the exploitation of pocr
tribal and Harijan wemen. The contrac-
tors and rekedars from the industrial areas
of Jamshedpur and West Bengal lure the
poor people in Tribal and Harijan areas,
which are poverty-stricken due to conti-
nuous floods or craught, and take these
people out of Orissa. In sucha situation,
what should be the duty of the government?
The police should be activised in such a
way that thesc contractors arenotin a p «j-
tion to come to the rural arcas with money
and allure the poor people.

I would like to draw the attention of the
House to certain projects 1n Orissa,
Orissa is the poorest of all the States
in India, as Mahatma Gandht once said and
as our estecemed Prime Minister also has
said and in the considerations of the
Planning Commission and other agencies,
Orissa should get priority. We  have
many river valley projects to be complezed.
There was a  ferro-vanadium  plant
which was to come up in Mayurbl.an
district, but nothing is heard abour it.
The Prime Minister announced that a ferti-
liser plant will come up at Paradip and the
people were hoping that thus will change
the face of the whole State. But  we
understand that the project has been accept-
ed only in principle. I request that duc
attention may be given to this also.

The S. E. Railway covers the maximum
arca in the State of Orissa. But therc is
not much development s far as the
railway is concerned. There arc arcas
which should be connected by railwsy
lies. The communication system should
be geared up.

SHRI S. M. BANERJEE  (Kanpur)
These are  Supplementary Demand
(General), excluding the railways.

1
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MR. SPEAKER: You shonld confme
yourself to only those items which are
included here.

SHRI SHYAM SUNDER MOHA-
PATRA: I was having an overall picture
before my eyes.

MR. SPEAKER: No overall picture in
the discussion of the Supplementary
Demands.

SHRI SHYAM SUNDER MOHA-
PATRA: Our country is facing a huge
unemployment problem. Today in 1976
we have about 94,26,000 unemployed
people in our country. About 5o lakhs
of them are matriculates. Then, big job
seekers like technocrats, engineers, doctors
and those who have passed BA or MA
examination account for another 4 lakhs.
We should provide avenue of employ-
ment for these people in our country.
‘The private sector should'be compelled to
absorb as many people as possible.

If you compare the unemployment
problem of Orissa with that of the rest of
the country, you will find that Orissa is
placed in a very disadvantageous position.
Because there is no industrial development
and agriculturc is poor, the number of
unemployed  people in Orissa is increas-
ing as at a fast rate,

During this period of emergency when
planning is being accelerated to reach
every home, when there is hope and aspi-
ration in the minds of millions of people,
when the emergency and the 20-point
programme and also the s-point program-
me of Shri Sanjay Gandhi have electrified
the minds of everybody in dur country,
planning should be done in such e, way
that there is co-ordinated pumnmg and
there is” Cohesion in planning between
State and State in the larger interests of
the people, 50 that the States which are
ligging behind are brought to the fevel of
the advanged Statcs to ensure that. there is
@ bajarc d economy-
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SHRI RANABAHADUR;: SINGH #
(Sidhi):  Sir, while supporting the
Supplementary Demands for Grants, I
wish to bring before this sugust House two
difficulties that would, ] hope, find
solution.

I represent an area which is completely
hilly and prepondcrantly mhablted by
Adivasis. It has®been an cxpcﬂence in
that region that the supply of essential
goods to the Adivasis is an extremely
difficult operation. Specially in the con-
text of the present conditions obtaining
when the question of black-marketing is
almost wiped out, it is all the more impor-
tant that that these Adivasis are allowed to
have a sufficient supply of these essential
commodities, specially things like sugar,
kerosene oil, coarse cloth, etc., at proper
prices. The difficulty that is being faced
is the fact that, since these Adivasis are
poor people, they find it very difficult to
leave their agricultural operations and come
to the district headquarters from where
these essential goods are usually supplied.
At the same time, the usual commission
that is allowable on such goods is not at
all sufficient for any one who would like
to transport them over hills without any
roads, cither on horse-back or as head-
loads. While we in this country age trying
to obviate shortages in the supply of essen-
tial consumer goods in the urban arcas,
I think, it would be in the fitness of things
that this obvistion is more in those hill
areas where the people are really poor.
It is_a matter which should exercise the
concern of this' Ministry to find ways and
means to obviste theye difficulties-and en-
able these Adivasi areas in the backward
regions to get the supply of these essentisl
commodities.; As t0 how and in which,
way this could be done, I leave it to the
Ministry. 7% Eei LS
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The second thing I would like to pre-
sent before the House is the fact that, in
the context of the necessity for more agri-
cultural production in this country, it is an
extremely difficult situation that is obtain-
ing in our region. We are about 120
kms. away from the rail-*ead, and what-
ever fertiliser is supplied to this area has to
be transported by road to the district
headquarters and from there itis distri-
buted. So, the situation is that upto the
rail-head, the charges for transport of
fertiliser are not borne by the agents who
distribute it, but as soon as the ferti-
liser leaves the rail-head, the transporta-
tion charges are added on to the commis-
sion of the supply agents. The upshot
is that, in our district , the fertiliser is
always in short supply, whereas people
have 1aken to adopting improved farming
techniques and the demand for fertiliser
is there. The difficulty is that there is no
agent, apart from the cooperatives who
do it in an off-handed way, who would
undertake to supply fertiliser in sufficient
quantity to this region. In this context,
1 would submit that it is essential that the
transport of fertiliser from rail-heads to
the district headquarters should find a
subsidy from the Fertiliser Corporation,
s0 that it does not go against the  interests
of those people who are involved in the
supply of fertilisers to these areas.

SHRI CHAPALENDU BHATTA-
CHARYYIA ( Giridhi ): Mr. Speaker,
Sir, I support the Supplementary Demands
for Grants. It is a sort of mini-Budget
and is in vogue in other countries also.
The necessity of a right policy mix is
widely felt, so that, along with thc’ deve-
loping technology, along with sophistica-
tion, slong with growth in the highly
capital-intensive sector...

'Mﬁ, SPEAKER: The hon. Member
will' conrinue after Lunch. The House'
stands adjourned to meet again &t
2.00 p.m. X Wy
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The Lok Sabha adjourned for
tsll Fourteen of the Clock.

Lunch

The Lok Sabha reassembled after Lunch
at six'minutes past Fourteen of the Clock.

[MR. DEPUTY SPEAKER in the Chair ]

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1976-77—Contd.

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridhi) : As I was say-
ing, right policy-mix and micro planning
are necessary to help complezely imple-
ment the 20-point programme of our Prime
Minister and the five points additionally
projected by Mr Sanjay Gandhi
which have raised great expectations. Of
oourse, family planning is the crux of the
matter. We .have to keep ~the rate of
inflation to the level of increase in pro-
ductivity in industrics and in scientific
agriculture. The Supplementary Demands
for Grants have made a provision as
follows: Rs. 65 crores for agriculture and
rural development. Rs. 32 crores for
power development. Rs. 46-93 crores
for foreign trade and export promotion.
1 am happy that Rs. 3 crores have been
provided for revenue and capital account
for Mines and Minerals perhaps osten-
sibly to give a drive for such heavier
minerals like uranium, copper, silver,
nickel and 8o on. I again emphasise the
overriding necessity of exploring intensively
22 degree latitude plus fifty miles north
and south of it, from the mouth of Subar-
narekha river to that of Tapti.

Sir, priority is fixed for particular
schemes: and here also it is a projection”
of the priority fixed in the original budget.
1 wholeheartedly support “it. My only
point about the additional demands is
this. There are Rs. 2 crores for science
and- technology. 11 wish these demands
were larger so that the brain drain now ;
taking place could be eff<ctively stemmed.
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[Shri Chapalendu Bhattacharyyia]

Low income, Low wage, depressed
arcas should be specially identified and
given necessary economic support to bring
them in line with other arcas. I have
in mind the higher plateau areas of Chota
Nagpur where stick lac is grown and the
Jower plateau of Chota Nagpur so far as
mica is concerned. These depressed areas
requir: special artention and they should
be identified,

One crop zone areas should be identified
and more credit should be pumped into
them by rural bank:. At every Anchal
head-quarters in order to effectively prime
the agricultural pumps for higher production
pumping of extra credit is a must.

Co-relation between credit and higher
production in agriculture is immediate and
highly significant. But, I do not want to
lsbour on the point. That will also help
in mobilisation of the masses for better-
ing their own existence. That will alio
develop selfreliance and, for that particular
purpose, we must mobilise adequate de-
po:its in the rural banks also in the second
round.

Sir, the nationalised banks with their
high-salaried employe* have cffectively
increased the cost of credit facilities reflect-
ing the high interest rate. And th n
there is that Lakshman Rekhs of 16 k.m.
beyond which it will not operate. These
officers have no adequate motivati~n.
they hardly ever go out of their offices
into the villages. That is one of the major
reasons why our economy in our part of
the country is not going up as fast as we
had expected. They have, one reason or
another, the absence of agronomists or the
B.D.Os are not supplying the ownership
certificates in time. Of course, that 16
k.m. limit is there sometimes. These are
the valid reasons. But, more often, those
are excuscs and alibis and unless we can
remedy these, I am afraid, thst much of the

20-Point Economic Programmes will not be
»ffectivelvy imnlemented.
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I know thit some of these banks are
really an extension of the image of one in-
dividual ; I know also of the situation in
Ranchi where one high officer of the bank
went into the surrounding gram panchayati.
and by pumping the credit in course of
just two years, through overproduction
of tomatoes  has brought down the cost of
potatoes to 1§ paisc a k.g. The problem
for them is for an effective merketing.

Now, we have to purchase tomatoes at
Rs. 5 a k.g. higher than what we pay for
the apples. This requires an urgent and
immediate and effective intervention.
Some of these bank officials’ performance
should be noted and those whose per-
formance is effective and good should be
rewarded irrespective of the seniority.

I suggest that, side by side, in order to
remove the imbalance, the public sector
corporations should think of asdopting
villages. A private firm in Ranchi has
adopted over $o village: where they have
their own agronomists who are setting up
a cropping pattern there; they are giving
them Australian sheep and also some cows
for da‘ries. Unless we do that, the two-
sector economy which is emerging out of
the introduction of new technology will
go on gathering momentum and every
public sector corporation will be surround-
ed by 200 t0 400 villages which will have
the'r economy depressed. With an effec-
tive role of the public sector corporations
by adopting the villages and with the efforts
of the nationalised banks as also the com-
munity development project suthorities
by bringing them together, I am sure, we
can make an cffective improvement in the
situstion obtaining in the villages at the
shortest possible time. The problem of
energy, raw materials and development
are to be tied together.

MR. DEPUTY-SPEAKER: Have
these any reference to any of these demands?
Not the general principle underlyirg, qot
even the orig'nal demands, can be dis-
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cussed at this stage; only the portion relat-
ing to supplementary demands.

SHRI CHAPALENDU BHATTA-
CHARYYIA: In the supplementary
demands, they have not provided for the
integrated development of solar power and
the agricultural pump sets whica hold s>

much of the promises for the village

economy in the coming decades.

MR. DEPUTY SPEAKER: Youcan
not do that in supplementary demands.
It is in original demands.

SHRI CHAPALENDU BHATTA-
CHARYYIA: I support the supple-
mentary Demands for Grants,

SHRI K. MAYATHEVAR (Didigual):
Mr.  Deputy Speaker, Sir, I support
these supplementary  demands  bur
I further put more demands for Tamil
Nadu.

MR. DEPUTY-SPEAKER: You have
only to refer to the supplementary demands
before the House.Y ou cannot create more
demands.

SHRI K. MAYATHEVAR: I am
coming to that. So far as agriculture is
concerned, the price of fertiliser has not
been reduced. On the other hand, the

_&'ﬁ,prioe of paddy in Tamil Nadu has got

reduced considerably. The farmers are
unable to purchase fertiliser since the price
of fertiliser has not been reduced in propor-
tion to the reduction in the price of paddy.

11 request the Government to consider

reduction in the price of fertiliser.

Sir, the hon. Member who preceded me
has put very valid points in regard to rural
banks. The rural credit should be avail-
able not only to the agr'culturists but also
to the village artisans and the poor needy
public. No doubt, we have nationalised
banks but we have to...

MR. DEPUTY-SPEAKER: There is
no supplementary demand in the case of
rural as well as nationalised banks.

1506 LS—6.
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SHRI K. MAYATHEVAR: Sir, the
hon. Member has put it correctly that the
banks are giving loans to the capitalist
group in the villages, towns and cities,
These big sharks in industry are able to
satisfy the agents and the directors of the
banks and, as such are able to get loans.
The object of the Government is to pro-
vide loans to the weavers, down-trodden
people, dhobis, carpenters, village artisans
and the petty businessmen but these people
are not able to get any loan at all. This is
the practical difficulty which I am placing
before the hon. Members of this Housz,
I have come across hundreds of such ins-
stances in my] constituency as well as
my State. You must also take stringent
action against th:se bank officials who are
not helping the public in accordance with
the objectives of 2c-point programme.

Sir, the Homz Minister visited Tamil
Nadu recently and admitted that in ten
districts out of fifteen districts there was.
drought and. . .

MR. DEPUTY-SPEAKER: Is there
! any demand for Tamil Nadu ? I am onl

trying to point out to you the para-
metres of discussion. You can take your
time and say anything you like but after
§ou g0 back home pleas * road the relevant
;;:thions of the Constitution relating to the
Supplementary Demands and rules for
discussion thereon.

SHRI K. MAYATHEVAR: Sir, the
fGovernor of Tamil Nadu also inspected
{ many districts and the Government grant-

ed rupees seven and a half crores for agri-
culture developm ent, drought situation
and drinking water. In Tirunelveli dis-
trict, the agriculture activity came to a
standstill. The agriculturists were unable
to implement the agricultural activity and,
as such, Rs. 1 crore were granted for each
district. I plead with the Government to
grant Rs. 25 to 50 crores more than wha
has been granted. The amount of rupees
seven and a half crores is insufficient. I
submit that you must sympathetically
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Tamil Nadu and grant moce mongy to
prowide for the drinking water .and to
Provect the amall petsy landiords, the poor
uwnemployed men and the down-trodden
peoplein Tamil Nadu.

:l‘hza 30 far as relief to the qricu\turim .

is_concerned, in Tamil Nadu, the Presi-
dent w the Govemnor, announced
mmmon or debt relief only to those
mncukunm who had borrowed "loans
from private pame- There was no relief
l'mm indebtedness given to those farmers
vho ‘had borrowed from Socicties, baniks_
or Governmem or quasi-governmental
asithorities, It is like seying ‘Operation
successful patient collapsed’. Thzrefwe,
1 would request Government zogivethem
exemption from repayment- of all Jogus,
to the poor and medium farmers ia Tamil
Nady, thereby giving protection to the
Jong-affected farmers of Tamil Nadu.

Side by side, these farmers should also
be given credit facilities. There is no use
giving only debt relief to agriculturists
and artisans. You must give them addi-
tional protection by way of credit facilities
from rursl banks and nstionslised batks.
Now becsuse of the morotorium on loans
taken by agriculturists and the debt relief
provided to the farmers, the farmers are
unable tq, get any losn from any money-
lenders. They are unable to even morigage
their jewels or even vessels. Poor people
wed to pawn their clothes and sar’s alzo
for loans. Even then the moneylenders
are not accepting those properties and
srticles and giving them money, The
result is that they are unsble to carry on
their day to day life or business in the field
as well as elsewhere, Therefore, I request:
th~ Goveroment to make more Provision for
sgriculture not only in Tamil  Nadu bux
throughout Indis because the famming
commuaity coustituzes 80 per ceat of.
Irdis, but they are given only 20 per cent

outlay in the Fiwe Visr Phix. - Thecolims:
you must gine sherm - at funet g0 v O0GE:
more to protect the interests of the agricul-
m{mmmﬂbmdwmﬂ
ecoriamy. If they ' produce MM-
mmmwm&ﬁﬂWMu
wil!cuneMilr'I’mﬂNduMeﬁer
where, Aumltoftheemwd’
thie twenty-point programme, the. priclst
of easential ‘commodities and agriculiuref
praduce like whiest, paddy snd other
thitgs have come: down. But seoemtly
thev have once agesin gone wp. Thess.
pricad\mldqog.be allowed. o go up;
there should be a continuous decline in:
price so far as cssentim commodities are:

Now thore is Mo kerosenre 0il nvailables
in: Tamil Nwdu for the last one month. -
Ydét must take imnr diste steps to provide
kerosene oil to the Stat®. With these -
words, I support the Denmatds.

THE DEPUTY MINISTER IN THY '
MINISTRY OF FINANCE (SHRIMATT
SUSHILA ROHATGI): At the outset, '
I would like to thank each of the hon,
members Who have participated in this
debate, making me wiser anc. more well-
informed after their guggestions. I would
also like to thank you for drawing their
attention to the relevant articles of the
Constitution and rules within the limits -
of which discussion on these Demands
should be controlled. But by and large, )
we have Scen that members, because of
their anguish at the conditions obtaining
in their constituencies, do realise that they
have to voice their feelinrgs. So we do
nml that apart from confining themselves
strictly Within the eules in regard to the
discussion of the Supplem:ntary Deminds,
they have sired their views beyond their
scope of this discussion. But they Woulil
excuse me if [ do not reply to those points.. -
But [ can assute them that sl the polats
they have made Will be conveyed to the
Ministries/Departments - concerned - qd x,
am sure promlcﬁmwonld bonhu brw
them.

Iy
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MR. DEPUTY-SPEAKER: Itisdiffl-
cult to hold the Members under leash. I
do not want the Ministers under leash.

SHRIMATI SUSHILA ROHATGI:
T am sure T do not need it.

Apart from that, by and large, the House
has given its support to the Demands,
though many of the members who have
spoken are not in the House just now.

Hon. Members will realise that theieis a
tot of difference in the economic situation
today; therefore, when they raised some
points, they probably forgot the changed
conditions of the Indian economy. There
is buoyancy in our economy and there
is restoration of faith and people have
confidence that we have made a break-
through and there are going to be better
dayseven. Theyhave broughtin so many
points and therefore I should like to make
a brief review of the economic situation.
The workers in the factories and the pea-
sants in the farm have laboured to produce
this situation and then the policy of the
Government and the strategy of the Govern
ment and the co-operation of the people-
have all yielded results and we find that
there is a much better climate today. It
is a fact that Indiaisone of the very few
countries in the world that had contained

inflation and hal brought about a negative
ratéof inflation. Many developed countries
have a higher rate of inflation, 5 to 12 per
cantinflation. Fortunately India had made
a record for itself in the world economy .
In the agricultural sector we find that
there has been arecord production of 118
m'llion tonnes. Tbhere wWas a slight delay
in the arrival of the monsoon and whien
spzculators tried to take advantage of that
situation and the situation gotreflacted in
the slight rise in prices, the Government
immediately acted. Because of the vigil-"
lance on the part of the Government as
well as stern mesasures and other policies
shat were adopted by the Government, that
trend had besn brought under control.
That shows that the Government has to
be o ver vigilant and fiscal and monetary
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discipline is absolutely necessary more
now than at any time before. Our stock
position is better now. On the industrial
front, the growth was 2.5 per cent in
1974~75 compared to §-7 per centin 1975-
76. There are indications that with dis-
cipline and determination in our fields and
factories, the industrial growth rate is likel
to be of the order of 10 to 12 per cent this
year. They are very good signs for the
country. Power position has definitely
improved. Apart from the aboves various
other economic measures had also been
taken such as curbing the expenses under
Government, both in the States as well as
in the Centre. We find that there has
been economy though there was always
scope for further improvement. The
Government had issued instructions that
there should the utmost economy in
Govetnment expenditure and avoidable
expenditure should not be incurred. Our
tax collections have also increased and
our Savings have improved. Some hon,
Members have taken keen interest and I
should therefore like to say to them that
we have exceeded our targets and collec-
tions under small savings this year are
Rs. 90 crores more than the last year and I
hope this trend will continue. Further we
also find that our balance of trade position
and the foreign exchange position is satis-
factory. Some of these gains have accured
because of the policies of the Government
and also because of the discipline among
the people. We find that the people
stood together with the Government in
bringing about economic improvement.

One of the hon. Members pointed out
that supplementary demands led to
pumping of more money into the economy
and he asked whether it would not lead
to a risein prices. Thatis the reason why
credit will have to be disciplined. Mone-
tary and fiscal measures have been taken
and Government will see to it that those
checks are there all the time.
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“[Shiimati Sushila Rehatgi]
'.éclmihg'_to sick textile undertakings,
103 of these were nationalied and a provi-
‘sion of Rs. 40 crores Was kept earlier.
But .it could not ‘be utlllst:d. Now this
a.mount is being ‘drawn through supple-
memary demands. These sick mills Were
.:'urullng at losses. The ldsslon this score
alone came to Rs. 7+5 crores per month,
) I am glad to inform the HouSe that be-
R cause of various steps taken by the Govern-
" ment, together with the cooperation of the
-WOrkerS_, t6 day thé position is much better.

SHRI DINEN BHATTACHARYYA
»(Szrempore): Is  there -mo  loss on
. geeountof these mills now?

 SHAIMATI SUSHILA ROHATGI:
" Tke loss was Rs 76 crores in April 75.
_‘ The latest figure of loss is Rs 1-25 crores
”_fﬁ.rr'Jul}', 76. We do hope that these
losses Will be wiped out completely and
in that the hon. member can be of great
help, if he wants.  We do hope that ulti-
mately these losses will be completely
wiped out and converted into gains.

For moderrisation of the mills, various
. plans have been drawn up both for the
- present and for future and We are sure
these will vield results. Many of these
text ile mills are earning foreign exchange
and we do hope that the exports will go
up in courfe of time. Two of these
_mills which belong to Karpur to which
Mr. Baperjee has  referred— Lakshmi
Rattan Mills and Atherton West Mills—
were nationalised only recently. I do not
know why Mr. Banerjee who choosesto quot
my namein connection with so many other
thirgs kept out my name when the taking
over of these two mills came, but I leave
it at that. I would like to inform the
House that the proposal of the Ministry of
Commerce for reléasing a sum of Rs. 2+ 74
crores, out of the sum of Rs. 5-90 crores
which will be required for this, for working
capital margin and immediate renno vation
of thes¢ two mills has been approved and
sergtion for th- realise of the funds has been
issued. We do not want their working to
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be stopped. We want them to’ go ahead
with their working.

The question of subsidies on fertilisers
came 'up and some members said that this
subsidy is going to the rich manufacturers.
I would like to say that th's is not the con-
cept. This subsidy will go through thc

_' manufacturers to the farmers. Thxs is’ gomg

to help not the b'g sharks but the “small
farmers who really need it. I am happy

" to announce that because of the reduction
‘in prices for which subsidy s’ required,
" there has been a greater off take of " ferti-
-lisers. The increase in consumption has
" gone up by nearly 34% .

That shows  that
production also increases and naturally this
is going-to-help our agriculture and our
economy as a whole, This should - aflay
the fears, if "any, in :the minds ot‘ hon
mernbers k

At the time of presentation of the budget,
a sum of Rs. 15 crores was to be given to
the Finance Ministry for integrated rural
development. But later on it was decided

‘to allocate this sum not to the Finance

Ministry but to the Department of Rural
It was said last time  that
the money is lying wast that it is not
surrendered, ctc. Because there had been
a change and because the money cannot be
transferred from one to the other, it
being surrendered from Finance and asked
for in a supplementary demand under the
Department of Rural Development. [
‘hope hon. members will appreciate that the
strategy for rural development will go a
long way in sustaining our economy and
giving employment to our people.

The question of the sixth instalment of
DA also came up. T think only recently
an answer has been given about it. We
find that the index average which went
down below the 320 mark in January 76
has consistently declined since then, The

figure for June 76 is 303-75. I may

assure the House that the representatives
of the employees will be consulted before

“taking a firal decision regardmg the sixth

instalment of DA,

e




169 Suppl. DG (Genl.)

A question was raised about the pay-
scales of supervisors and draftsmen in the
defence cstablishments, We are] already
aware of the position and a decision is
going to be taken on this shortly,

SHRI S. M. BANERJEE: The final
decision rests with Finance. Itis for the
Finance Ministry to okay it before it goes
to the Cabinet.

SHRIMATI SUSHILA ROHATGI:
In fact, a question is pending on this sub-
ject, which is likely to come up next  wecek.

Then, a very senior member, Shri
Tiwari, wh is one of our leaders ir the
party from the days of the freedom struggle,
chose to make a number of charges; in fact,
I would not call them charges. Unfor-
tunately, he is not present here to hear the
reply. There was nothing very specific
in what he said which I could enumerate.
He said in a general way that there has
been corruption, there is no d scipline, the
Government servants are free to do what
th y like and so on. I would like to say
that in order to gauge the administrative
cfficiency of the Government officers,
periodically the'r work is reviewed.
According to the latest information, the
cases of ¢5,587 Government servants
have been reviewed, out of whom 2,048
Government servants have been retired, 12
belonging to Class I, 56 belonging to Class
11, 1,420 belonging to Class III and 560
belonging to Class IV. 31 Government
servants have been reverted to their sub-
stantive posts as a result of the review.
That shows that Government is not sitting
pretty on th's, but taking steps which are
absolutely necessary, in the larger interests
of the adm'nistrative efficiency of the
country.

Some hon. Members referred to the
Employment News and said that it was
catering only to high salary posts. As a
matter of fact, we find that even posts of
apprentices are advertised there. So far
as posts in the lower grades are concerned,
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recruitment is generally done from the
States concerned, and so those posts are
not advertised in the Employment News,
which has all India circulation. Now
Punjab State has decided to start its own
Employment News. Such newspapers
will naturally carry advertisements for
posts in the lower grades also. Normally,
it carries advertisements for posts carrying
» salary of Rs. 500 and above.

One hon. Member mentioned that
there is no demand for education. This
is not main budgetary allocation but
supplementary demands. Itis a matter of
satisfaction, rather than a matter for
criticism, that the Education Ministry
have been able to manage within their
allocation, rather than coming for a sup-
plementary demand.

Then, many hon. Members waxed
eloquent on family planning. I am speak-
ing on this subject, not as a Member of
Parliament but as one of the women in
the country, and I say that this should
be taken up on a war footing. I feel that
the incentive that is provided is still quite
good. But we should not look at it
purely from the point of view of incentive.
I think every Member of Parliament, as a
representative of the people, should go to
the various parts of the country and carry
this programme as a beacon light to every
nook and corner of the country, because
there are still people in this country who
are not aware of the significance of this®
campaign. We should take it not as a
negative aspect, but as a positive pro-
gramme. I am told that every time a
human pulse beats three babies come into
the earth. We cannot allow this rate of
population growth, especially when 4o
percent of our people are living below the
subsistence level when our per capita
income is so low. Because, existence
does not mean satisfying the hunger or
having two square meals a day.

As we are heading towards a socialist,
classless society, waich is our goal, the basic
amenities of life should be provided to
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trem. As such, fismily planaing stould
really become the flag of our future pro.
Sramme, because with it is linked the fotare
of the country Therefore, 1 am glad
that some of our younger Membets parti-
<ipated 1n the debate alerg With the elder
people. All of us should be united 1n
this not only on the floor of the House,
not only in the speeches mace here, but
we, should hink this programme with
every speech that we make in any partof
the country. I think we should make
1t a part of our creed and mobihse public
opinion, and that will really act.

It 15 said that there are tFree means of
fast communicanon 1f you want to send a
message quickly, The firstis the tele-
phone, the second 1s the telegram and the
third 15 tell-g-wuman  because they say
1t travels fast. So, why don’t we tell our
women, educate our women, that 1t 1S
in their larger interest. the Woman 1s
the mother, sister and wife, and com-
priscs about 50 per cent of the papulation.
1 would request each and every Member
of the H use very humbly that they should
make this part of their programme.

Apart from this, there 15 & musunder-
standing which may hurt this movement,
which I would certminly hike to clarify.
It was raased with a very good and objec-
tive purpose that if we are asked to
seduce the population, and rightdy too,
we should not suffer m our representation,
Therefore, 1t has been very clearly lad
down 1n the Statement on  Pcpulation
Policy which the hon. Minister of Health
Dr. Karan Singh, laid cn the Table of
the House on 16th Apnl ..

SHRI S. M. BANER]JEE In the
National Apex Body, a resolution ‘Was
brought forward by the Labour Mmister
Tumself increasing the granung of speaal
leave to ladses from 7 to 14 days for famly
planning ¢ perauon. May I know whether
the same concession will be given to the
Government employees also ?

AUGUET 80, 3078

Wt

SHRIMATI SUSHILA ROMATGI:
I do not kaow wiat the factusl pohtjon
15 but we wull consider it.

The wider question of famuily plan-
ning as such 18 one wiich concertts il
the Banerjees, the Rohagis and the
Bhattacharyyas. 8o it Fas been declded
that representaton in the Lok Sabka
and the State L-mslatures will be frozen
on the basis of the 1971 census until the
year 2,001 ‘Therefore, the foar of th ¢
Member that this may Fave sceme effect
on the represenation in the State Leg-
islature and 1n the Lok Sabha 1s unfound-
ed. It has been mentioned 1n that policy
statement th t the census figures of 1881
and 1891 will not be considered for the
purpose of the Lok Sabha or Legiiative
Assembly seats and that the necessary
consntutional  amendmerts will  be
brought fuyward durirg t! e current year.
Appropriate legislation for other elective
bodes, 1t has been said, will also be ur-
dertaken. That clarifies the positon,

Many hon. Members raised the question
of the handloom industry Next to
agriculture, 1t 15 the biggest industry.
Nearly ten mullion pecple are cmployed
m 1t1n the rural and scmi-rural areas, and
nsturally Members have a right to be
shightly agitated over it. The hundloom
industry 1snow giving us ver) good foreign
exchange. It has been included in the 20-
poirt programme, and 1S treated as one
of the priority areas. Special emphasis
Fas been lai! to sec t* at it gives employ-
ment o thte people cencerned., Our
handloem products compare Weil with
these of other countries. Tle Sivaraman
Commuttee Wiuch Wwent 1nto the question
has made some recommerdations wh ch
have been accepted and implemented.

1 find, 17 mmtensive development pro-
Jects and 20 export-otiented  projcts
Jccated 10 various states Fave already been
approved by the Goverrment and are
bang implemented through the State
Goverrmerts which have to be provided
with npecessary funds in order that the
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scheme may get going without any loss
of time. That shows the sincerity of
the Government to see that the people
of the lowest strata are giving employ-
m - nt and they are able to get incremental
income to meet their needs.

The question of Tripura, Manipur
and Assam floods was also broached
yesterday. The rep rts about flood
damage have been received from these
three states. Some provision has been
made. As 1 said, during the Que tion
Hour earlier, this morning, accocing to
the Sixth Finance Commissicn, relief
measures are required to be financed by
the States concerned out of their own
resources with the help of the margin
money and such re-adjustments of the
Plan resources aS may be necessary.
All these taings are before the Government.
As I said carlier, if it is necessary, an
advance from the Central assistance will
also be made. A Ccniral team will be
deputed to the States soon after the
necessary request from the States con-
<erned is received because that is neces-
sary. The margin money allowed by the
Sixth Finance Commission to these three
States is, Assam—Rs. 1-25 crores : Mani-
pur—Rs, 0°04 crore and Tripuia —
Rs. 0°07 crore.

1 thirk, Samachar also featured in our
discussion today. It has notonly featured
here but it has also featured in the
Non-Aligned Conference and all over the
world, we find people talking about
Samachar and tte geod work done by it.
It apprcached the Government for making
a grant of Rs. 25 lakhs during the current
year. I find that a sanction has been
accorded fir the grant amounting to Rs,
10 lak“s to Samachar and further grant
Willdepend upon the basis of the recommen_
dations of the high-powered committee
which has been get up. All these things
are under consideration,

I think, I have covered most of the
points which have been raised by the hon.
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Members. I w uld like to assure them
that if there are other points to which I
have not replied it is because these will be
conveyed to the Ministries concerned and
full attention will be given to them.

Before I wind up, I thank the hon.
Members for their participation in the
discussion on the Supplementary De-
mands for Grants. I would like to b:seech
humbly that this is the time when our
ec.n' my has made a broak-thr ugh, that
there is a buoyancy in investment climate
and that there is a faith and a sense of
discipline among the people and the people
are determined to go ahead with production
to make a better future for our country
and we are duty bound to see that thisele-
ment of discipline, an element of ded ica-
tion aad an elem=nt of working toward s
making a New India is kept up with all
speed and with all unity.

SHRI NIMBALKAR (K-lhapur) :
1 think, the hon. Minister has missed the
most important point to which she has
to reply and thatis whether this am ount of
money Waich is now going to be pumped
into the market is not going to further
aggravate the inflati nary tendency in the
country ?

MR. DEPUTY-SPEAKER : She has
explained that. It is a very insigni-
ficant sum. It is only about Rs. 130
crores. It is not a very big sum in the
context of the wiole country.

The quesion is :

“That the respective Supplementary
sums not exc::ding the amounts
on Revenue Account and Capital
Account shown in the third column
of the Order Paper be granted to
the President out of the Consoli-
dated Fund of India to defray
the charges that will come in
course of paymentduring the ycar
ending the 31st day of March,
1977 in respect of the following
demands entered in the second
column thereof’
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178§
[Mr. Deputy Speaker] The motion was adopted.
D:?:i 1:20,8‘3;: :;,471’. 14:3’. :rs. (The Demands for Supplementay Grams
61, 65, 76, 83 to 85, 88 and (General), 1976-77, which were voted by
89.” : Lok Sabha are shown below—Ed.)
——
Bk N o Demd o SR
1 2 3
Revenue Capital
Rs. Rs.
MINISTRY OF AGRICULTURE AND IRRIGA-
TION
1 Departmentof Agriculture . . . 20,85,000
2 Agriculture . . . . . . 60,00,00,000
7 Departmentof Rural Development . . . 15,00,00,000
MINISTRY OF COMMERCE
14 Foreign Trade and Export Production . . . 1,000 40,68,00,000
MINISTRY OF DEFENCE]}
25 Capital Outlay on Defence Services 15,00,000-
MINISTRY OF ENERGY
29  Ministry of Energy . . 3,78,000
30 Power Development . . . . .. 32,00,02,000
MINISTRY OF EXTERNAL AFFAIRS
32 Ministry of External Aflairs . . . 2,50,00,000
MINISTRY OF FINANCE
38  Transfers to State ard Unicn Territcry Goverr ments .  9,40,73,000
39 Other Expenditure of the Ministry of Finance . $8,56,60,000
DEPARTMENT OF REVENUE AND BANKING
41  Departmentof Revenue and Banking . 3,45,000
MINISTRY OF HEALTH AND FAMILY PLAN-
NING
48 Family Planning . . . . . . §,00,00,000 .e
MINISTRY OF HOME AFFAIRS
st Department of Personnel and Administrative Re- f000

forms . . .
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I 2

3
MINISTRY OF INDUSTRY AND CIVIL SUP-
PLIES
61 Industries . . . 1,000
MINISTRY OF INFORMATION AND BROAD-
CASTING
65 Information and Publicity . . 1,00,00,000
MINISTRY OF PLANNING
76  Departmentof Science and Technology 2,00,00,000
MINISTRY OF STEEL AND MINES
83  Departmentof Steel 550,000 7,28,79,000-
84 Departmentof Mines 6,00,000
85 Mir.es and Mirerals . 1,23,00,000 1,98,00,000+
MINISTRY OF SUPPLY AND REHA BILITATION
88  Departmentof Rehabilitation . 46,00,000
DEPARTMENT OF ATOMIC ENERGY
99  Atomic Energy Research, Development and Industrial
Projects . . . . . . . . 1,000

14.50 hrs.

APPROPRIATION (No. 5) BILL,
1976*

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : Sir, I beg to
move for leave to introduce a Bill to au-
thorise payment and appropriation of
certain  further sums from and out of the
Consolidated Fund of India for the services
of the financial year, 1976-77.

MR. DEPUTY-SPEAKER : The
question is :

“That leave be granted to introduce
a Bill to authorise payment and
appropriation of certain further
sums from and out of the Consoli-
dated Fund of India for the services
of the financial year 1976-77.”

The motion was adopted.

SHRIMATI SUSHILA ROHATGI:
Sir, I introducet the Bill.

Sir, I beg to movet :—

“That the Bill to authorise payment
and appropriation of certain
further sums frcm and out of the
Consolidated Fund of India for
the services of the financial year-
1976-77, be taken into considera-
tion.”

MR. DEPUTY-SPEAKER : The-
question is :

“That the Bi]l to authorise payment
and appropriation of certain fur-
ther sums from and out of the
Consolidated Fund of India for
the services of the financial year

1976-77, be taken into considera-
tion.”

The motion was adopted.

MR. DEPUTY-SPEAKER : We take
up clause-by-clause ccnsideraticn.

*Published in Gazette of India Extraordinary, Part II, section 2, dstd 20-8-76.
tIntroduced/moved with the recommendation of the President.



